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THE RESERVATION OF SEATS IN EDUCATIONAL AND TECHNICAL
EDUCATIONAL INSTITUTIONS (FOR CHILDREN OF PEOPLE LIVING
BELOW POVERTY LINE) BILL, 2001 -
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The question was put and the molion was adoptad.
=it waTEe IaEEn ¢ IuEafy wEfew, A ARwe o qrenfa s g

THE DEPUTY CHAIRMAN: Now, we have the Population Control
Bill, 2000 for discussion. 8 g8 9w & §a w91, T8 @ I # 79 aw@
Jufeya 98 £ so, | do not know who will take notes on his behalf, because

he has to reply. | have got a lot of names. ! gH.qu.eqaiern | sEgafera
o, ang Qe gEa?

N vo. oo awafi (FREe): dsw, anft o & R & g A
Iy ;s gty dvdt
it Ty Awrh (e w2 dew, ¥ faegl s g

THE POPULATION CONTROL BILL, 2000 - contd.

DR. Y. RADHAKRISHNA MURTY (Andhra Pradesh): Madam Deputy
Chairperson, | have carefully gone through the Bill. | am really appalled at
the obsession of the hon. Member who had introduced this Bill; at the
*growing population assuming alarming proportions®. | am also amused at
his erudition of the economics when he came to the conclusion that slums,
shortage of houses and unemployment are due to the growing population.
He seems to be underplaying or even unaware of the other important
causes like our own failure of planning, either at the conceptuai level or
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at the implemantation level, resulting in wide and gaping disparities, both
in wealth and opportunities, in disregard of our own Constitutional
directives. Having failed to arrive at a correct diagnosis of this social ailment,
his prescription of incentives and disincentives as tha remedy for population
control is understandable. He suggests all sorts of disincentives for bringihg
down the population growth, He has disapproved having a third child and
suggests all sorts of disincentives if they do so thank God, he has stopped
short of denying them the voting right | Have we ever thought that poverty
itself can be a cause for the high growth of population? It need not be vice-
versa. Of course, there is no difference of opinion on the question of
bringing down the rate of growth of population. The hon. Member ‘is well
read, well informed and very articulate. But the questions he should ask
himself are: Why is there no alarming population growth in the European
countries? Why was there actually a negative growth in the erstwhile
USSR? Why is the growth rate in the USA marginal? Even that rise is
attributed to migration. Why is the growth rate in most sub-Saharan African
countries very high? Why is it that, in our own country, in what they call,
God's own land, Kerala, the TFR is the lowest and comparable to that of
some European countries? Why is it that in our own country, the most
God-fearing States, the so-called BIMARU States, the TFR is comparable to
that of some of the sub-Saharan African countries? The answer is
‘education’, the answer is 'women's education', the answer is 'health’, the
answer is 'woman’'s empowerment', the answer is 'lack of superstition like
preference to male child’, and the answer is 'end to the practice of child
marriage’. Should we not concentrate more on these, determining factors
before asking for incentives and disincentives? Madam, let us lock back a
little. There was the Cairo Conference in 1894 and that was an international
conference on population. We are a signatory to the Gairo Declaration. The
gist of the Declaration was that thers should not be targets no-target
approach, as they call i--and there should not be incentives, nor should
there be disincentives. Look at our own Committees. We had constituted a
Committee under the chairmanship of the famous scientist, Dr. M.S.
Swaminathan. He had given a very good report in 1994 itself wherein he
also said that there should not be a target approach, there should not be
incentivas and disincentives and the concentration of our efforts should be
more on child heaith, women's health, care of the gifl child and other socio-
sconomi¢ factors. Our own Ministry of Health and Family Welfare had
brought out what they called the National Population Policy, 2000 in fast
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February. Of course, there was a liberal sprinkiing of incentives in that
policy, but there were no targets, and no disincentives were prescribed.
But some of our over-enthusiastic State Governments, with their half-baked
expertise, more ot a political nature than of a professional one, have come
up with schemes, with target approaches and disincentivag, both economic
and poiitical. And that has atiracted a lot of criticism that these measures
are not only non-productive but also positively harrmful to both women and
the poor and alsc the minorities ang their sentiments. Therefore, | say that
the diagnosis the hon. Member has made is flawed and the prescriptions he
has given have got plenty of harmful side-effects and, therefore, deserve
rejection. Thank you.

THE DEPUTY CHAIRMAN: Now, there are seven speakers from the
BJP with 14 minutes' time. amg g1-3 e e ) ¥ Ag <t R TwE™ swoe
ot I 3 wfw aR #A & B 3 Ed G A &) difrg, §R s o
arafy 81 &

it wa frg e (Govias): 4 dipgwr o0 o € R wrew o o e ¥
# gl ve g sufore 8wl S

IuaAmfy : g @ 43 ved € sufee I Hf A da S

of va iy e dw = £, 2 onft o & fAg ang £ ol Qo =
A |

JUEAER : THETH o, At

oft YT AT (TraRmE): g W § 9 # ) L (=),

THE DEPUTY CHAIRMAN: The whole problem is, all the Cormmitiee
meetings are kept after the lunch. Then, Members have to go there. That
is why we have the problem of quorum. | think that when we have the
Special Mentions time, all the Commitiee meetings should take place. It will
be easier.

SHR! RAMDAS AGARWAL: That is right, Madam.
oft vy firg whaw : s ) dow & 1. (m@Eam)...

o YWEN AT . V9IS .. (JAGTE). .

Igaamfa ;& e, ... (wEas)...

oft 2y firg vhaw : 7 o7 ... (s5EE=)...

oft v s e A 4 @) e s 2 3 g .. (vamam)...
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:
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SHRIMATI VANGA GEETHA (Andhra Pradesh): Thank you,
Mr. Vice-Chairman, for giving me this opportunity to speak on this Bill. Sir, |
am going to speak in Telugu. | have already given notice.

*™™Mr. Vice Chairman, Sir, the population growth has become a curse
for our country. Ours is a country with rich heritage and natural resources.

1 Engiish translation of the original spasch delivered in Telugu.
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In spite of being a rich country we are unable to enjoy its richness due to
alarming increase in population. This tremendous increase in population
affects all benefits of development that take piace in the country. It creates
unemployment and health problems and paves way for extremism and
terrorism 100. This increase in population demands more facilities demanding
more funds, Proper medical facilities are not available for the urban and
rural population, Women are the worst victims of lack of medicai facilities.

Population explosion has become a stumbling block in the way of
development of the country. The Government is taking a number of steps
to contain the population growth. It is trying to create employment
opportunities and provide funds from the banks to start Small Scale
Industries and also launch developmental and welfare measures, but still it is
unable to achieve the target. The growing population is impeding all its
efforts. Government has taken up a number of measures. The report
submitted by the World 8Bank in 1993 says that our country is spending less
than other developing countries for solving the problem of population
explosion, This was the comment made by the World Bank. In spite of
that funds are not utilized properly while implementing the pcolicies. This was
also mentioned in the report. The Government should make a note of this
and try to improve. The increasing population leading to unemployment
gives rice to crimes in the country particularly relating to robberies and
extortions. It disturbs peace and creates law and order problem in the
country. The Government has to take effective staps to contain population
growth and intrcduce more family planning schemes. It should allocate
funds and see that the funds are properly and completely utiized. The
responsibility lies with the government employees, politicians and each and
evary citizen of this country.

Let us take villages for example. When we talk to any doctor in a
village we hear from him that the women are under lot of pressure, If any
family planning measure is to be adopted it is the woman who Is forced to
undergo that, Somehow the responsibility hovers around woman only,

Qur country has a rich heritage. We have so many rivers flowing in
our country. But then we are unable to utilize the resources at our disposal
to the maxirmum. Our country stands next to China as far as population is
concerned. Every year there is an increase of 17 million population. If we
view it in a positive way we are having more of human resource. But we
are unable to make use of our natural resources. Huge quantity of water of
our rivers flows waste into the sea. We need more water for irrigating
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agricultural lands. We need more and more produce. |If we can properly
make use of our available resources, | think it is not difficult to tackle the
problem of growing population.

We should make people self-conscious about the need to have a
small family. in our country we give lot of importance to our traditions and
culture. It is more in rural areas. So, people living in villages are hesitant to
know or implement these family -ptanning measures. Even today we find
couples wanting a male child after having four daughters. We also find
people who feel sterdiization is a sin. The responsibiiity of removing such
superstitions also lies with us. The major reason for this is iliteracy. We
have to bring awareness among people by educating them; more so in case
of women living in villages who are not aware of the problems of the
country.

In order to make people self-conscious about the need to have a
small family, we should not depend just on Government agencies on which
the policy-making politicians fall back, but involve véluntary organizations.
The $ocus should be more on the people living in remote villages.

Another area of concern is health. In 1883 a report was submitted
under National Population Policy. The report says that there are five beds in
a hospital for one thousand patients, and cne doctor for 30,000 patients. In
a few States like Andhra Pradesh, Maharashtra and Uttar Pradesh there is
one doctor for fiiteen to twenty thousand patients, In other States the
doctor patients ratio is 1:30,000. This is also an area where improvement is
required. We all know that health is wealth. I health is neglected everything
is neglected. Having such a large population without proper medical care
will adversely affect the progress of the country instead of tuming the
population into an asset,

When we take education into consideration, even thera we find the
ratio of schools and teachers not up to the mark. We have to setup more
schools. The minimum age for marriage is eighteen for girls but we come
across many child marriages taking ptace in the villages of our country even
today. A thirteen-year-old girl being married off, is also a cause of
population explosion. For example if we take the State of Kerala, which has
eighty per cent literacy rate, we find women getting married between the
age 25 to 30 yrs. This is the right age when the women have proper
awareness. But in other states where the literacy rate is low, we find people
carried away by traditions, superstitions, culture etc. and so a child who is
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fiteen year old becomes a mother, whiech causes many health problems,
Even in the National Population Policy we do not find any importance given
to women as such., The involverment of women is equally important and so
they should be given an opportunity to participate in the formutation and
implementation of the policy. They should be encouraged so that more
awareness can be brought in.

Sir, my second suggsestion is that National Development Policy
should be dovetailed to the National Policy. i the welfare programmes are
linked to the family planning programmes it will help solve the problem of
population to a large extent. If every citizen has to benefit from the facilities
provided by the Government, they should be asked to follow the norms,
The small family norm should form part of eligibility criteria to the tegislators.

Our Hon'ble Chief Minister Shri Chandra Babu Naidu has made this
a condition to contest poils to the local bodies. Those who have more than
two children are not eligible to contest the elections. Every one should
work towards this. Everyone should think of the development of our
country. We should work for a progressive, healthy and rich country; rich in
heritage and culture, We should all fesl proud to say that it is 'Our Nation'.
Only when such a fesling emerges in each and every citizen of our country
we can find solution to the problermn of population growth.

Weg shouid see that the funds allocated serve the purpose by
reaching the target. It is not necessary to repeat that the country shall be
doomed if population growth is not contained. So, through you, Sir, |
request the Hon'ble Minister to brood over and provide effective measures
of population control. Thank you.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Vice-Chairman,
Sir, even though the subject that we are discussing is about population
control, it is totally connected with the National Population Policy. Sir, at the
outset, | want 10 make my stand very clear that as far as the intention
behind the Bill is concerned, | support it. But | totally oppose the remedy
prescribed in the Bil. | am not supporting that remedy. Therefore, | have
decided to address the intention which is behind this Bill. Sir, the Bill is
regarding population control. The intention may be to see that the future
generation lives in comforts in terms of its needs. Sir, about population
policy, there are three approaches. First is immediate attention; second is
medium attention and the third is long-term. Here, | would like to quote
from the Annual Report of the Ministry of Health and Family Welfare,
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2000-2001. On pages 195-196, it says, "The immediate objective of the
National Population Policy is to address the urgent need of contraception,
health irfrastructure, health personnel and 10 provide integrated service
delivery for basic reproductive and child heaithcare. The medium temm
objective is to bring the total fertility rates to replacement level by 2010 A.D.
through various implementations of inter-sectoral operational strategies. The
long term objective is to achieve popuiation stabilisation by 2045 A.D. by a
levet consistent with the requirements of sustainable economic growth,
social development and environment protection." So, these are the
immediate, medium and long term objectives of the National Poputation
Policy.

Sir, this has not sprung up in our mind, all of a sudden. We have
to go a long way. in 1878, a conference was held in Alma Ata. In that
conference, the declaration ‘Health for all by the year 2000' was passed. We
accepted that declaration through our National Health Policy of 1983. But,
still, we have to go a long way. Even though this declaration was passed in
1978 in Alma Ata, we are proud that we accepted it in the year 1983. When
we go through the committee report submitted by Sir Joseph Bhore in 1948,
we find that it was envisaged long ago. Thereafter, there were several
committees, like the Maduliar Committee, the Kartar Singh Committee, the
Ramalingaswamy Committee, etc. Thers were several committees which
had dealt with this subject, The recormmendations of those committeas were
implemented. As a result of that, we find so many primary health centras
throughout the country. These primary health centres are serving our
people, because it was decided by Sir Joseph Bhore in 1946. Like that, if
you go through the reports of various committees, you can find that we
were far advanced, compared to other countries. Sir, we have also achieved
some positive results. The crude death rate which was 22.8, about five
decades ago, has come down to 10.1. The infant monality rate has come
down from 146 per thousand to 79 per thousand. Life expectancy for male
has gone up from 37.1 to 62.2, Sir, 50 years ago, female life expectancy
was only 36, one year less than that of male life expectancy. But now
female life expectancy has surpassed male life expectancy, and it is now
63.4. It clearly shows that thera is a lot of addiction in males of our country.
That is what | 'feel. Therefore, Sir, when we go through all these, we should
see whethar we have done it properly or not. There is a suspicion not only
in the mind of the common man, but also in the mind of the Prime Minister.
The then Prime Minister while addressing the convocation at the All India
Institute of Medical Sciences in 1998, said that ‘we are far from adequate’.
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He, actually, called for reforms in the healthcare system. For that, he
advised that there should be advances in the field of medicines, as we have
throughout the world, as well as in the infrastructure facilities for healthcare.
He said that it should be provided to the common man; it should be
accessible and affordable to the common man, That was what was
envisaged by the then Prime Minister in 1998. He had taken some action
also in that direction. Whether his taking action was correct or not, | would
give you the percentage of expenditure in relation to the GDP, as far as the
health sector is concemed. The allocation during 1951-61, it was
3+ percent, During 1964-74, it came down to 2+ percent. From 3+, it came
down to 2+ percent. From the Fifth to the Eighth Plan, it went down further
t0 1+%. It came down from 3+%, during 1951-61, 10 2+% during 1961-74.
And, by the Eighth Plan, it came down to just 1+%. The allocation had been
reduced from Plan to Flan.

Subsequently, from the Ninth Plan, it has gone up from 1% to
2.25%, thanks to the efforts made by the NDA Government. Now it is
2.25%, for the health care. It is a two-step-forward action, not one-step-
forward action. | don't want to praise this move immediately. if the targets
are achieved, as we have envisaged, only then | would praise it fully, 1 am
merely saying this just to show that the NDA Govarnment is marching in the
right direction.

Madam, why are we talking of stabilising the population? it is going
to be achieved conly in 2045. What is the need for it? It is simply because
we have to give good education to our chidren and extend the basic
amenities like sanitation, safe drinking water, and housing. Because of the
problem of growing population, we are not able to provide these things.
Because we are not able to provide these facilities, the population bomb is
exploding. The rise in population and the problems mentioned above are
interlinked.

Our country has a iand share of only 2.42% of the entire world's
land mass, Ten years ago, we reached a population, which was more than
16% of the world's population. Now it is expected to go up to 20%.
Therefore, the problems we are confronting in the Indian Sub-continent are
different from the problems faced in other continents lke Europé or US.
Therefore, we must approach this problem in a right way to see that thse
targets we have fixed in the Ninth Plan are achisved without fail. For this
purposs, we have to see to it that the provisions proposed in this Bill are
properly deailt with. This Bill should not have been prepared by hon. friend,
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Shri Shukla, but by our hon. Home Minister, Shri L.K, Advani, Shri Shukla
would not have spoken the way he had, if he been of my age. It is only
because of his age that he has spoken fike that. When he reaches my age,
he would understand. That is why | repudiated the remedies he had
suggested, like non-allotment of houses, non-providing Government staft,
disqualification from contesting elections even for cooperatives, withholding
promotions, disqualifying pecple from applying for jobs. The steps
suggested are punitive in nature.

Two days before also | had suggested a thing. If the population is
not controlled, it would, automatically, create unemployment, Once there is
unempioyment, it would lead to unrest in the society. Once there is unrest
in the society, it would lead to increased violence. When there is violence,
then the basic structure of democracy would be in danger. Sir, as |
understand, thers is no other better system than democracy. | know that in
democracy, there are some inherent weaknesses. Compared to other
systams, the weaknesses in a democracy are the least, Other systems have
tar more weaknesses. Human beings have not found any systern which is
better than the democratic system. Therefore, whether we will or not, we
have to accept this system. If the systemn is in danger, it means, we must
be very careful.

Otherwise, our generations will be spoiled. |f unemployment
preblem continues, then there is no other way because our economy is
based on agriculture and allied industries, If we are not able to solve our
probtemn through agriculture, then migration will take place to the cities.
Already many people have migrated t0 Mumbai, Kolkata, Delhi and Chennai.
Sir, ten years before, i.e. in 1991, the population of Mumbai was 12.6 million,
the population of Kolkata was 11.02 million, the population of Delhi was 8.42
million and population of Chennai was 5.42 million. If we take the last 30
years into account, we find that our population has doubled. Every year 8
to 10 lakh people are added to the population of these cities. If you take
into consideration the year 1901, we find that female ratio to male was 972
to 1000. But now it has come o 927 to 1000. | feel it is happening
because there are equipment to know whether it is a female baby or a male
btaby. When it is a female baby, the abortion takes place. Even in the
matter of family planning they are coming forward because they do not want
to be blessed with a girl child. In legal terms this has stopped, but in
practical terms it has not been stopped. We have to see how it is to be
stopped in reality. Another thing that | would like to submit to the Health
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Minister is that there are no grievance cells in the health centres at the
District level. If any untoward incident happens in a hospital, some people
attack the hospital itself. At that time, the doctors make a hue and cry.
The Heaith Minister may pardon me for that. ...flnferruptions)... There is a
hue* and cry and violent incidenis take place. ...fInterruptions)... | do not
accept violence in any form, We are second to noneé in condemning the
violence. But sometimes people resort to violence to give vent to their
grievances. Therefore, | would request the hon. Health Minister to take
whatever action is possible for establishing grievance cells at the District
lavels.  Sir, recently in Tamil Nagu one patient was having severg stomach
pain, He was operated upon. Three months after he again had stomach
pain. Subseguently, he was operated upon again and it was found that a
surgical scissor was left in the stomach by the doctor. ...fInterruptions)...
Another operation was performed to take out that scissor. ... {interruptions)...
It remained in the stomach of the patient for three months.
...{Interruptions},.. This is how in a careless and callous manner sometimes
operations are performed. ...{Interruptions)... Sir, | think our Population Policy
should be interlinked with our Health policy. ...[lnterruptions)... By mere
allocations wa cannot solve this problem. Some involvement should be
there. Sir, | find two lacunae in this regard. The first lacuna | find is on
the administration side. The second lacuna is on the common man side.
There is a gap between the need and availability of medical practitioners
starting from nurses to doctors. If you see how many medical practitionars
we have for per thousand population and compare it even with the Asian
countries, you will find that our number is less.

There is a gap between the need and availability. This is number
one.

The second one is: When they get educated and become doctors
or nurses, they are reluctant to go to the rural areas. For that, we hava to
do something. This is not a problem of either one State or the other, This
is a problem pravailing throughout the country from the Himalayas to
Kanyakumari. Therefore, we have to do something. Some stéps have
already been taken in this regard. Suppose, if a doctor wants to have his
post graduation, there has to be a condition that he must complete a
certain period of rural assignment. 1 should be stipulated like that. Once a
person becomes a doctor and if he or she wanis to go abroad, then the
intellectuals say that there is brain-drain. | do not agree with it. Let them
go. But, at the same time, they must have some national fesfing. After all,
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they are born, brought up and became doctors on this soil, So, they have
to serve here for some years. And, after having served the people and the
country in which they are born, they can go abroad. That kind of
involverment has to be there. This you cannot make by prescribing any
conditions or enacting any law. This has to be imbibed and inculcated in
the mind itself. Because, education, in India, is unfortunatety, helping one to
enrich one's knowledge only. But my concept is different. Education
means not only enriching cne's knowledge, but develop one's character
also. These two put together is called educafion. So, unless this is
inculcated, unless proper steps are taken, this problem is noi going to be
solved. May be, instead of Mr. Shukla, sorme other Member would bring
the same Bill again, after a decade, and some other Member, instead of
Viduthalai Virumbi, would address the same issuss. Thus, it will become a
continuous chain. Instead, there should be a full stop and that full stop
should enhance the status of the common man in India.

With these words, | conclude my speech. Thank you.
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400P.M
71D T &7 TR F AN N ey ¥ IfFm = F A § R A feaaw
R ' B aF gaa 0 gl fF e @ @ o o § o g Ree
o€ fren wRYl 38 avF A A #1 oW ¥R W FOR R IO o TE A
HF g UM I ER OTEEE F S a9 %4 W) TR OAER Wfs
o @ it 8w IR PO § 29 ¥ mAw gon 911 9y WE Bidw
TR 7 R T 5 2w 3w @ § g@ v dm 19 A 9o @ I W A ¥

mﬁ.ﬁa@mﬁﬁmsﬁﬁﬂmﬁ{l

s} #w frg How: srewemm of), Ayl WRaEd AR TE & TS WRE $
Tyl fem Ra s & fav o w Fraam g & @it e MR
R AR B TR 1901 A ARA g MR arw 2001 B M B M E IR R
7w qd § wEn Bt &1 1901 § Iw A IwEEm I 23 IR ff o
AR B ¥ Tg ofl gt oEE 102 RIS 8 W @ W) 9R T &)
1911,1921 aF wEem R vd %A 1931 & tagd 11 ™Nic 9§ 1t M &
dami B gEdt o gdl fiee fhddes 3 1931 9 o) dEd A ik o
IER S @39 $ FRU MR WS U W A BER aaw Rl 9w a9
TR 29 F AR wEE Aael B W i £§)  9Ra womw @ dEe, A Wi
M R, Amf AR g A R e $ B PRvE 9Tw 8, T W e
fon @@ 1 wER, A AUET & AR N aeer € B st Sah g
g, 9t offd e wiw TR ¥ smmw 9, 7 f 9w g I ame F i we
#d gU Fer on £ If the population goes up by leaps and bounds, as it has
done in the recent past, our plans are likely to fall through.” z#t =& i
wgTen Wit ot A forar @ fF ‘| must not conceal from the reader, the sorrow
[ feel, when | hear of birth in India.” wraR, T& 4 3Fro A Fad ao & o=
fieee wEe A R B H @ N w gws el e e 3 R &
“Through the mad multiplication of the German people before the War, the
question of providing the necessary dally bread came In, in an ever ‘sharper
manner, into the foreground of all political and economic thoughts and
actions."He further said: "Only an adeguate amount of room upon this
Earth secures to a nation the freedom of its existence.*

Iywmes (37 g oefdY) @ dew B, s Tt B Faw diaE e 9
o 3ig firg w3 ot 1 ergE Al T &
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far e oW 6 S vear § a8 aOER ue, uae
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BT & ofF grenfre A9 o BNl ok wEE W dER g9 B W,
T gd & A A Y e &) 99 A e Q) T A o) ag § 1@ awan )
IR Mg ¢ AE ) @ A o N FEd W, - ad v MY, @ =
@ et 7= A9 o 9 A g s T e @ g= 451 I 9 @
B ang € 2w F Oy g R O, T 99 S 9 9y S g ik 99d
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B o A A A 3, Fm | g WS AR FH I TS A a9 3 @
g% e ¢ aen B od e s € W ve wS WIS €, I Wi $v
uRom w1 smem ) gafee weleT, § g wEm wmem € B e o &
T 9 ¥ i oify, ad sy it B PR am amn B AR,
T 39 39 ¥ e a A € o oA o1 M w9 &) dues B F A U@ g
¥ ofem 9% @ R A A LL(EEaE).. A e oe fime § wema
TEM| TE AN oA Sust va REaw @ g | L (aaard)...

Iuawree (8 grw o) - Rifeer wiEe agde v fa w e 15
& uE, & ¥1  Mr. Minister, how much time do you want to give?
...finterruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI 0. RAJAGOPAL): Whatever is the allotted time _.[Inferruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACGHOURI) ;  Allotted time
is two hours. ...fInterruptions)...

o e Hon (T IEN-9RR T FE @ #?

M sra s sw gF @ A A A AW TR & W
R e W g ol e o oW W A Qe

THE WVICE-CHAIRMAN (SHRI SURESH PACHOURY : You should
speak to the point, ...fInterruptions)...

S ViR T oAt - W, O W oT F oA §ua we g
(EmaE). A S war vE g1 e A R @ e B pE } wfa &N iR
oify & g5 g g &1 K ao @ o fF S 99T 2 W R 9w | @ of o
AN g GF T a3 B T ) oo Re'ag 4 Rer ot a1 SR & o =l an
WA A IR F TR A, el W R AR &1 g= AR O B & ure
T vR 7 A qe & w0 gan @ aten & #1791 SER o wn €, g swat @
A A A Fer P gE gErR A T8 &, IR $F 1 & AEIRY, 9§ WRa R
WRE ¥ e A R FrEefn €1 R F R w ot & €, s 6 e w
M & AR N F IER | wEwn 7 & gwl) dqia & oRte ¥ g0 awwe ®
frar 5 arn o) & weR ¥ s A € & aw wgekar & wfder A g
R AR R R T & 6 2w o @ QA I T SR W N @
T 29 A axEe @1 s ghfPEa 8 oigl 9@ sEee § Aol 3@ & fREm I
B! g arg |

st s Amvimy @ (oRTW) - g SueEeEs Aeed, § g w @
| BRI A YEe A W 39 R B v § awe aw €, § 5T qga-aga
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garE A g1 a€ WR 2w A ¥ ol anar ot ol @, amm qreh e )
frgrmemams A e 3T a@ R faam &, A A f &5
T oaft T g1 SR W add T Swd o ww 5 AW o R,
Fimfrr Samd § fw o oW, oaven e ¥ w2 Wi odRa &
SER R K € A Sl £ o A daw Rede ik
sifeliees § ward ¥, 9wl ammpie fym ... | "Merely making people self-
conscious about the need to have a small family has not produced the
desired results of restricting the population growth. Hence, it has become
imperative that a scheme of incentives and disincentives should be
formulated...” fF # Tifer daw, TSt TR =0 w VE TR, TN 9 9%
e afer waE ¥ < g | i A Y 3 RO § aE &, Approach
Paper 10 the 10" Five Year Plan, 2000-07. T8% Tga tRmme ¥ S8 qam &,
"The percentage of population and poverty has continued to decling, if not
as much as was targeted. The population growth has decreased below 2
per cent for the first time in four decades.” 40 @ ¥ Usell aX & 3w & =7
e UigeE &0 g% ¢ ... (wEum). faepw w9 g2 | § @t et &
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e TR § wear § oW @ a1 te W S W w ww g ) ek e
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i S ANFE IR EsH d ga o I e a9 == B &)
A T T & 5 R ot B few BR Y smavmmar T & w wwor
=

oF PR & ¥ | R 3RE 9 g8 WX 3E AR

| AfF am SR T e #) ' wEE

TG A g b R ) 4 A 9§ arh € R g v 30-32 9 v

A A = AR # T R an afee aw e

e gEd on ¥ & 5 9w aw W o @ Rem doems 3 @i S,

WEHR P IIRE TEEA F FER R 33 FN W 5 W2 P WHN 0 G

TEE B w1 8 S e e D A ) e o aq ol X B e

IR AT & HErd B o @ TN I 3 B "l W T Ve
7™ gy F Wl fREr st

W € 5 a9 B T R <R A Y e

| 31a o
wed § 37 9t Red 9 56 o e YU & qgd forar w @ f6 5 ww g
e Aew o 1 W, 4 dnll A afy & F | ST v I F fog saiRa
| 7E 9 ufpd go 1 4 @ wawe § B oeen w fdse 8 e fw
FHE 939 ¥ A 9 B Fuex @l gon 81 3w 9ga vty 7R vE & v e &
TE 29y #m | g 2 wa w8 £ § gEw ot & PReT wvanr g B gw Ra @
T @ & U wer 3Ed B Tga & waeia #) 5 vl 5 we wae aga
g TR 4 §... (smmam).. A, few, A e 99w @ gL
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sfifi WO g ;. 9 qam 5 97 wferea wfeenei & amvem B <@ €

. @B s T o) wferd & T8 wRen B &1 Akt @ oam
TG ardt ¥, IAH il TR Al &) =S giien 2 areh 8

Suwarens (off e o) +f i gew o, el wEh o % S
s R 2 sl R aga A & qeah g sewen W IEw gfem e g
T 3Ty I fer faggr #vAn O R® 87

3 IohE vEd (IR W) - A a9 fEe gwer W e faw faeg
wYa g | SuadTegE o, Ha uee of § gwag 3 W 99 95wl @ A 5w
TAen ot R B W §Y 99 g59 ¥ A7 fn - wEn anenh S, ©¥ OF '
oft, f S TR oY, TWEN srmare o, g A A, et A, W g9 AL w9
fora am i, ww A A, wEER T e o R IR S AR B A aeara R
% fr SRR 9O e 950 ffE ¥ R PfYas w1 @ T 3o i owm
W fafoa &1 o ugEYE s & FTE T 2 - ogEvR SEie S|
AMPT TER Be & I & fEEe F I | I 39 w auRy @ AR} w9 o
A A A A B A 1952 A o O A Ry ff 7@ Rafy ama IRT @ B
21 g I & o A 98 Y A wed Iw 3N gl @ AR anw wed @ B
wd & i gafar RagiRte & 9gq ovwa B e & "ewl A g9 AW
d form ...(wmam)... 1. 3. & off @ # L (Emar).d s ot 9w v E,
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B i e i s O e e e R Y 2 o A o B
I8 | O, o H o 79 e Y a9 €

THE VICE-CHAIRMAN (SHRt SURESH PACHOURI): Has Shri Rajiv
Shukla tha leava of the House to withdraw the Bill?

SOME HON. MEMBERS: Yes.
The Bill was, by leave, withdrawn.

of) 5y firg Pram : SuauenE off, e OF adeld vE T2 &, gl el
IR T G B @1, S 2.40 T g YE gaN U1, A1 &9 JTh 71 R Fw A
T A A e w1 ureH B, fE andt & wwa & 1. (smmeE)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) : Now, we wil
take up the next Bill. Shri Amar Singh toc move ths Constitution
{Amendment) Bill, 1999 {to amend articles 58, 66, etc.); he is not here, Dr,
L.M. Singhvi to mave the Constitution (Amendment) Bill, 1898 (to0 amend the
Eighth Scheduls); he is not here. Shri Khagen Das to move the High GCourt
of Tripura Bill, 2001; he is not here, Shri P, Prabhakar Reddy to move the
Constitution (Amendment) Bill, 1999 (to amend article 80); he is not here.
Shri Sanjay Nirupam to move the Constitution (Armendment) Bill, 2000 (1o
amend article 80}; he is alsc not here.

TR S a1 Sore off, 97 IF & T 24 ¥ qOeT 9 | T % 9 99
Bt 1 T 2.40 W wat uRw o ff R ol 7w 5.10 A @@ wwd A, A
4% sm 71 @ i wew 3wt oufRmm T R, el wEe @) do@ dEr,
fa=tie 10 RewR, 2001 At yia: 11.00 3R 7 F fag wfg € owd 2

The House then adjourned at fifty eight minutes past four of the clock till
eleven of the clock on Monday, the 10" December, 2001.
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